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nutted and may be due to a state having 
been fixed and the application having to 
be disposed of by that date, the applica-
tions are technically rejected and they 
are Mfced to resubmit them, la  this ease 
1 do not know the exact mason for which 
he says the application was rejected. 1 
will look into it.

SHRI K. S. CHAVDA: The Min*tei 
said that M/s. Pfizer's application is 
under consideration. While considering 
it, will Government take into considera-
tion the fact that if doxycycline »s un-
ported instead of giving licence to M/s. 
Pfizer to manufacture it, the country will 
save about Rs. 2 to 3 crores by way of 
foreign exchange?

SHRI SHAHNAWAZ KHAN: It is
our policy to try to produce bulk drugs 
which are being imported at present. 
When some firms submit an application 
for import of such bulk drugs, one of 
the conditions for granting the licence is 
that within 'a specified period they will 
start manufacturing that particular drug 
in tbe country. It is on that principle 
that we grant licences not only to M/s 
Pfizer but to other firms also.

SHRI K. S CHAVDA: Out oi parts
(a) to (d) part (c) of my question has not 
been answered. In Part (c) I had asked 
as to what would be the impact on IDPL 
in case Doxlcydine is approved and re-
commended for licensing to Pfizer. IDPL 
is already incurring losses. It will incut 
more losses.

SHRI SHAHNAWAZ KHAN: When-
ever any applications are received for 
import of any particular drug, we take 
into consideration the indigenous produc-
tion capacity available in the country and 
also we keep very well in view the 
interests of any public sector undertaking 
that is involved. Only after giving due 
consideration to the interests of the pub-
lic sector organisation we take a decision
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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD SHAFI QURESHI): (a) and b(). 
Yea, Sir.

(c) With a view to prevent incident*, of 
looting of wagons by miscreant, the 
following special preventive measures 
have already been taken:—

1. Goods trains running at night ia
the Section are escorted by 
Armed RPF personnel.

2. Pickets have been posted at
vulnerable station* like Megh 
Nagar, Udaigarh, Bajrangar and 
Annas.

3. Railway track in vulnerable areas
in this section is being inten-
sively patrolled by the Police 
supplemented by Armed RPF 
personnel.
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MR. SPEAKER* Tbe bon. H tm \m  
wanted factual information which Imp 
gave.' It is not a very relevant luettkau
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<ft ij ŵ w  snft j M  q rr
*$t w tt ft T t  t t  
f W  3THT ft I PT JTm *

asr t t  4 t t  f r * r  *t c t  t t  t ?  * n t 
tfh : t f i w  f a r p r  t t  «m >
^ « o  q r  ir*RT f r * r  i v f i s t z  3 ^ *  
Tt ^  f&ifar ** »rrtfr T?m t 1

^  <pr« t(»r« w #  ^
?Pt m?ft t  ^rf ŵ r #w t
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Wacom lytag idle for R iH b

*450 SHRI PATFSINGHRAO 
GAEKWAO WiU tbe Minister of RAH- 
WAYS be pleated to «tate

(«) the number of wagons lying idle 
ia Railways a wait mg repairs or onder. 
repairs Vuid

(b) the steps taken or proposed to be 
taken to overhaul these wagons'*

THE DEPUTY MINISTER IN THE 
MlNSTTRY OF RAII WAYS (SHRI 
MOHD SHAFI QURESHI) (a) iud (b) 
A statement is laid on the Table of the 
Sabha

SWNMt

(a) Wagons are not lying idle lndefia- 
ately in shops or sick hoes awaiting re-
pairs or under repairs but are regularly 
attended to and made fit for traffic os 
day to day basis The present daily 
average number of such Broad Gauge 
and Metre Gauge wagons under repair or 
or awatung repairs are 19437 in terms 
of four wheeler units

(b) The following steps have been pro-
grammed for execution in the Fifth Plan 
period

(j) The Su&lines are being moder-
nised and expanded for effective 
and rapid repairs of Sick 
Wagons.

lb) Additional capacity for overhaul-
ing the wagons in workshop* 1* 
being created by.




